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Name of StrdaNT No. OI Vokrnfwy 
Orgmiodbn 

Maharashtra 

Meg halaya 

Manipur 

Nagaland 

Orissa 

Punjab 

Rajasthan 

Tamil Nadu 

Uttar Pradesh 

West Bengal 

Total: 202 

Government Accomodatlon to Pollticrl @) As in h e  attached Statement. 
Partier 

(c) The criteria are as under:- 
6147. SHRl MANABENDRASHAH: Will 

the Minister of URBAN DEVELOPMENT be 
pleased b state: (i) 

(a) whether it is the policy of theGovem- 
ment to albt government accommodation to 
political parties and groups in parliament for 
their office employees; 

(b) if so, the total number of such ac- 
commodation so far provided b each politi- (ii) 
cal partylgroup in Parliament: and 

(c) the criteriaof providing such a m m -  
modation to political partitadgroups in Parlia- 
ment for allotment b their d f i  employees? 

(iil) 
l'HE MINISTER OF STATE IN THE 

MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) Yes,Sir. 

Only such of the polkW 
partiedgroups aa hava 
been rscngnhed aa 8uch 
by the Speaker are given 
aceommodation. 

Only lard of the staff 
within an overall d i n g  af 
six unita for the parly for 
residential purpom may 
be given allotment. 

AUotment k mado In tho 
name of polltkd -putla8 
and not in the nrrne of 
any off ice bearer. 
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